Relief for drought in Andhra Pradesh
2114, SHRI NANDI YELLAIAH: Wil the Minister of AGRICULTURE be pleased to state:

(a) whether Andhra Pradesh Government has requested Gavernment to release additional
financial assistance of Rs. 9747.42 crores under national Calamity Contingsncy Fund (NCCF) and

under existing central scheme for relief and restoration of damaged infrastructure due to drought;
(b if so, the details thersof;
(2} the reasons for delay in fulfilling this request, and
(d) bywhenitis likely to be fulfilled?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (PRCF. K.V. THOMAS): (&)
to (d) In view of deficit rainfall during South-West Monsoon (June - September) 2009, the
Government of Andhra Pradesh declared drought in 22 districts and submitted a Memorandum
seeking assistance of Re.5747.42 crores from National Calamity Contingency Fund (NCCF)
(subsequently revised itel

Rs. 10106.77 crores), far drought relief.

Taking into account the recommendations of Inter-Ministerial Central Team (IMCT) which
visited the State and the recommendations of the Inter-Ministerial Group (IMG) therson, the
Government appraved Re. 575.30 crores from NCCF for drought relief, subject to adjustment of
available balance in the Calamity Relief Fund (CRF) of the State, as determined by the Ministry of

Home Affairs.
Drip Irrigation Scheme
F2115. SHRI OM PRAKASH MATHUR: Wil the Minister of AGRICULTURE be pleased to state:

(&) the State-wise details of areas in the country brought under the drip irrigation scheme

during last two years;

(b)  the assistance offered by Government State-wise for such type of irigation during the

past two years ;and

(c)  the details of such assistance particularly for the districts of Rajasthan?

FOriginal notice of the guestion was received in Hindi
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